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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDERABAD BENCH

AT HYDERABAD
* ok

0.A. 1053/96. Dt. of Decision : 03

Counsel for the Applicant - ¢ Mr, K. Venkateswara Rao

Counsel for the Respondents ¢ Mr. V.Bhimanna,Addl.CGSQC.

~THE HON’BLE SHRI R, RANGARAJAN : MEMBER (ADMN.)

Eo |
G. SHIVA&%qr _ .. &pplicant.
Vs

1, The Sub-Divisional Officer,
Telecommunication,
Nagarkurnecol.

2. The Telecom District Engineer,
Mahabubnagar.

3. The Chief General Managsr,
Telecom, Deorsancher Bhavah,

Hyderabad. '
: .. Respondents.
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CORAM: .

THE :HON'-BLE SHRI JUSTICE B.C. SAKSENA : VICE CHAIREAN
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CRDER

Oral Ordér (Per Hon'blé Shri Justice B,C. Saksena : Vice

(Eggga Mr.} K.Venkateswara Rao, learned counsel

ﬂ«xﬂ&ﬁﬁ'

Chairman)

for -

the applicsnt at length, He indicateg that he proposed|to

withdraw the OA, Hence, the OA is dismissed as withdrawn.

Ne costs.,

(R. RANGARAJAN) (B.C. SAKSENA)

MEMBER (ADMN. ) _ VICE CHAIRMAN
Dated i The 3rg Sep. 1996, ﬁﬁﬂﬂ‘ 3
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Cosy Lo~

1. T7The Sub rivisienal Officer. el scenmunic tions, Ngnarkurneel

5. The Telecen District rnninesr, Aahabubnag2r.

1, The ‘hisf raneral Manager, rmlecim, NasrsIaChar Fhavaen, Hys.

4. oOne cepy to Sri. K venkategwira Raw, 2UVRC. T,
A el
5, One cesy ta sti. U BRI G e UL D DU

6, rn= cexy Lo Livrary, T T, Hy#,

7, e ssare CesY.
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